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SHRI ALI ANWAR ANSARI (Uttar Pradesh): Sir, I also associate myself with
the matter raised by Shri Dilip Kumar Tirkey.

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by Shri Dilip Kumar Tirkey.

MR. DEPUTY CHAIRMAN: Yes, names may be noted. ...(Interruptions)... There
is consensus across the board for this demand. ...(Interruptions)... Now, Shrimati
Kanimozhi. ...(Interruptions)... Sorry. I missed one name. I will call you. Shri Sanjiv

Kumar.

Problems being faced by the people of Koylanchal in Jharkhand due to
failure of Bharat Coking Coal Limited
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MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)... Now, Shrimati
Kanimozhi. ...(Interruptions)...

SHRIMATI KANIMOZHI(Tamil Nadu): Sir, my time is running. You must give
me ten more seconds. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I think he is deliberately trying to obstruct.
...(Interruptions)... You know that. You were also a Minister. ...(Interruptions)... Now,
Shrimati Kanimozhi. Yes, it will start again.

Harmful effects of Coal-Bed Methane exploration in the
Cauvery Delta Region

SHRIMATI KANIMOZHI (Tamil Nadu): Mr. Deputy Chairman, Sir, I wish to
bring to the notice of the House the threat to environment and agriculture posed by
exploration of Coal-Bed Methane. The local community belonging to the Cauvery
Delta Region in Thanjavur, including youth activists, environmentalists and farmers
have been protesting against this project. The exploration is done through a process
known as hydraulic fracturing. Research shows that hydraulic fracturing leads to
depletion of ground water, chemical and radioactive contamination of drinking water.
Most importantly, it poses a huge threat to agriculture. The chemical used in the
process of methane exploration is inherently dangerous. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No...(Interruptions)... What is your problem?
...(Interruptions)... What is your problem? ...(Interruptions)...

SHRIMATI KANIMOZHI: Sir, what is this? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Navaneethakrishnan, please allow her.
...(Interruptions)...

SHRI DEREK O'BRIEN (West Bengal): Sir, let her speak. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please take your seats. I will tell you.
...(Interruptions)... After Mrs. Kanimozhi, I will allow you. ...(Interruptions)... First,

you take your seat.



